
DBCBMBBIl 4. 198& W,ltl,,, .4Ut1en ,. 

Ca) whether the Central Co_cil of 
l.diaD Medicinel (CCIM) bas witbdrawn 
rccopitioD of aDJ Ayorvedlc Coli_Ie in tbe 
CGUatI'J and if so, th e d et aUs tb creof and 
tile reaSODS for derecoloitioD : aDd 

(b) wbat would be tbe effect of the 
de-recoanition on tbe present studentl of 
the said college , 

THE MINISTER OF STATB IN THB 
MINISTRY OF HEALTH AND 
FAMILY WEiLFARE (KUMARI SAROJ 
ICBAPARDE) : (.> The Central CouDcilof 
IDdien Medicine bas reported tbat tbe, 
have Dot recommended withdrawal of 
recoanition of aDY Ayurvedic College in tbe 
OOUDIr)'. 

(b) Does Dot arise. 

Restoratlo. Of 'Stoppage of Kasbl· 
Vish"aoath Express at Kapsetbl 

4712. SHRI SHYAM LAL YADAV : 
Will the Min ist er of RAIl-WAYS be 
pleased to state ! 

(al whetber it is a fact tbat tbe Rubi-
Vilbwanatb B_press uled to baIt at 
lCaputbl; 

(b) if so. the reaSODS for discoDtinuinl 
tile halt of tbe traia at ICap.tbi ; and 

(c) wbo'her GovernmeDt propo~e to 
restore the halting of tbis train at Kapsethi 
to overcome the difficulties of commulen 
of ICapsetbi , 

THB MINISTeR OF STATB OF' THB 
MINISTRY 011 RAILWAYS (SHlU 
MADHA VRAO SCINDIA) : (a) Yes. Sir. 

(b) Doe to poor patroDisation. 

(c) No, Sir. 

~Dee for Workbag W .... '. 
BOlle'. Ia Kerala 

4713. SRaI VAIC.I{OM PURUSHO-
TBAMAN : Will the Minister of HUMAN 
RESOURCB DBVBLOPMBNT 110 plea .. " 
to Itat. : 

(a) tbe Dumber of applicatioal peudlal 
with tbe Goverament for assistance to tbe 
working women'. bostels from Kerst.; 
aDd 

(b) tbe amount liven to tb. appJicaatl 
from Kerala ~or the same in 1985-86 aDd 
1'86.87 , 

THB I\tllNISTBR OF STATB IN TBB 
DEPARTMENTS OP YOUTH AFFAIRS 
& SPOR.TS AND WO\1BN & CHILD 
DEVELOPMBNT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA) : (a) 
aDd (b) No application from a VoluDtar, 
Organisation in Kerala is pendiDl 
for finiocial as~i~tal ce (or construc. 
tion of Working WomeDs Hostel •• 
An amount of Rs. 38_95.396/- 8Dd RI. 
39,70.856/· was released to Voluat.r, 
Oraanisations in Kerala during 1985-8' 
aDd 1986·87 (up to date) resJ8Ctsvel,. 

Blrla Inltitute of TeehDo) OIlY 8Dd 
Science. Pllani 

4714. SHRI PRAKASH CHANDRA: 
Will the Minister of HUMAN RESOURCB 
DBVELOPMENT be pllllsed to Itate : 

(a) wbether after gettiDI deemed Unl-
verlity status tbe management of Birla 
lostitute of Technology and ScieDce. Pila •• 
deleted tbe clause pertaining to tbe coatrol 
of Union Government in the affair. of tbe 
Institute; and 

(b) If 10, tbe st .,ps Govern meDt would 
tate to ensure ad.qvate and proper coDtrol 
for proper functioning of 'he Institute? 

THE MINISTER OF HUMAN 
RESOURCB DEVE1...0PMENT AND 
MINISTER OF HEALTH AND FAMJLY 
WELFARB (SHRI P.V. NARA51MHA 
RAO) : (a) No, Sir. 

(b) Does not arise. 

ID'" Water T .... port Seryfee. 
Between Alia ..... aDd Calntfa 

471S. SHRI ZAIN4L ABEDIN: 
Will tbe MlDi.ter of SURPACB TitANS. 
PORT be pleased to stat. : 




